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TRANSFEROF INCOME EARNED BY
INDIAN AIRLINES CORPORATION FROM
BURMA

4237. SHRINAWAB SINGH CHAU-HAN:
Will the Minister of TRANSPORT AND
COMMUNICATIONS be pleased to state:

(a) whether it is a fact that it is almost
impossible  for the Indian  Airlines
Corporation to bring from Burma to India the
income on air services between Rangoon and
Calcutta;

(b) if so, how much money can be
brought to India and how much money has so
far been collected in Burma; and

(c) what efforts Government have made
for the transfer of this income to India and
what has been the result thereof?]

THe DEPUTY MINISTER oF CIVIL !

AVIATION  (SHRI AHMED MOHIUD-
DIN): (a) No, Sir.

j

t[ ] English translation.

applications, are made to the exchange
control authorities in Rangoon and remittance
to India is made after the necessary
permission has been obtained.
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SHRIMATI ~ T. NALLAMUTHU
RAMAMURTI: May I request the hon.
Minister to say that in English?

SHRI AHMED MOHIUDDIN:  The
Corporation submits periodical
accounts and applications for remittance of
funds and the permission is granted according
to our requirements from time to time.
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ATTACK ON THE RAILWAY STAFF AND
STATION AT GAYA BY TICKETLESS
PASSENGERS

*238. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that on the 30th
May, 1958 some ticketless passengers
attacked the railway staff and invaded the
station premises at Gaya and caused loss of
life and property; and

(b) if so, what action has so far been
taken by Government in the matter?]
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t[THE DEPUTY MINISTER OF
RAILWAYS (SHRI SHAH NAWAZ KHAN): (a)
One such incident took place at Gaya Station
on the 27th May, 1958 and not on the 30th
May, 1953. There was no loss of life, but

there was loss of property and cash
amounting to Rs. 36.

(b) Three men were arrested by the
Government Railway Police and charge
sheets have been submitted against them by
the police, under

f[ ] English translation,



